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CENTRALAl1v1INISTRATIVETRIBUNAL
,bLLAHIBAD B ENQ1, ALL.fHJV3AD.

Allahabad, this the 9th day of May AX)3.

QUOlUvl : !:LON. MR. JUSTICE R.R=-~~RIVEDI, V.C.

O.A. No. 504 of 2003.

Krishna Kim er Gupta ~O Sri Charan Dass Gupta PylO Village

Manikpur, District Chi trakoot (UP) presently posted as

Phazm acd.s t , Railway Hospital, NeN Katni In.

• • • • • • • • • • • •••• .Applicant •

Counsel for applicant: Sri A.N. Mulla.

Versus

1. The Union of India through the General Manager, West

Central Railway, J abal pur.

2. The Divisional Railway Manager, West Central Railway,

Jabalpur.

3. The Div isional Personnel Officer, W~st Ce-ntral Railway,

J abalpur.

4. Dr. S. C. S. Rao, Chief Medical .::iuperintendent, West Central

Railway, J abalpur.

5. Dr. Jeevan Tanar, Medical Superintendent, Railway Hospital,

New Katni In.

..... • • • • • • •••• Respond ent s •

Counsel for respondents : Sri K.P. Singh.

O..,g D BB (ORAL)

BY l!m. MR. JUSTICE R.R.K. TRIVEJ I , V.C.

By this O.A., filed under section 19 of A.T. Act,

1985, the applicant has prayed for a direction to respondents

to relieve the applicant from NewKatni In. to join at

Manikpur as Phazmacist in pursuance of Office Order No.8

of 2)03 dated 7/17 .4.2D03.

2. The grievance of the applicant is that though the

order was passed on 7.4.2)03 and more than a month has passed

but he has not been relieved. Sri K.P. Singh, learned counsel

for respondents sul:xnitted that as the Manikpur j unction was
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under Central Railway and now it has cane under the North
\~'r.4~Central Railway, the del ay is on account of change and

sane reasonable time may be granted for necessary oz-der s,

3. Considering the facts and circumstances and submi-

ssions made by learned counsel for parties, this O.Ao is

disposed of finally with the direction to Respondent Nos.4

and 5 to pass necessary orders relieving the applicant for

joining at Manikpur within a period of one month fran the

date of production of a copy of this order.

No order as to costs.
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